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State Governments into the famine
esonditions and scarcity conditions in
some of the States, including Mysore,
whether any reports have been sub-
mitted, and what steps have been
saken by the Central Government to
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remove those conditions?
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The Minister of Communications
and Parlismentary Affairs (Shri Satys
Narayan Simha): Sir, T beg to move:

“That Shri Maniram Bagri, a
Member of thisg House and named
by the Speaker, be suspended
from the service of this House for
three days”.

Mr. Speaker: The question ir. ...
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Mr. Speaker: The question fs:
“That Shri Maniram Bagri, a
Member of this House and named
by the Speaker, be suspended

from the service of this House for
three days”.

The Lok Sabha divided:
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Mr, Speaker: 1 am calling for divi-
sion again. Members should be
ready in their scats with both hands
ready to opcrate,

The question js;

“That Shri Maniram Bagr, a
Member of this House and named
by the Speaker, be suspended from
the service of this House for three
days.”

The Lok Sabha divided:
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Division No. 8]

Alagesan, Shri

Abrs, Shri A, 5.

Alvaren, Shri

Aney, Dr. M. 5,

Anpmnapps, Shri

Ankineedun, Shri

Azad, Shri Hhagwst Jha

Bade, Shn

Fal Krishna Singh, Shri

Ralakrishnan, Shri

PBarman, Shn P. .

Harupal, Shri P, 1.

Whakt Darshan, Shri

Bbenu Prakssh Singh, Shri

Hbattacharyys, Shri C. K.
. Bhesl, Shei P. H.

Horonsh, Shei P G,

Hrajeshwar Prasl. Shri

Hrif Hesi Lal, Shri

Chande, Shrimsti Jyotans

Chandak, Shel

Chandrabhan Singh, Shri

Chaturvedi, Shri 5. N,

Chaudhury, Shrimsti Kemola

t:hovan, Shri 1D, M

Pras, [r, M. M,

P, Shri B, K,

Dias, Shri N, T,

Men, Sho P, K.

Veshmukh, Shn B, 1.

Deahmukh, Shrimati Vimals

Dhuleshwar Meens, Shri

1vighe, Shri

Dinit, Shri G, N,

Pwivedy, Shri M. 1.

Diwivedy, Shri Surendranarth

Uinjraj Singh Rao, Shri

Candhi, Shei V. 0,

Gowdh, Shri Veeranns

Ciakihan, Shri

Giupte, Shri Kashi Ham

Hem Raj, Shr

Himmateinhi, Shei

Judhay, Shri M. L.

Tamunsdeyi, Shrimati

Jenw, Shri

Kachhowaiys, Shri Hukam Chand

Kajrolkar, Shri

Kumath, Shri Hari Vishno

Kuri Singhei, Shri

Kepar [al, Shn

Bagr;, Shny
Bhesacharis, Shei
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Kbanns, Shri P. K.
Koujalgi, Shri H. V.
Krishaapal Singh, Shri
Kureel, Sbri B, N.
Lakshmikanthamma, Shrimati
Lalit Sen, Skri

Laskar, Shri M. K.

lazmi Bui, Shrimsti
Malsichami, Shri

Malsviys, Shri K. D.
Malhotrs, Shri Inder J.
Mumniysogadan, Shri
Marandi, Shri

Mmsgi, Shrl M. R,
Musuriys Din, Shri

Mathut, Shri Harish Chandrs
Mathur, Shri Shiv Charsn
Mehrotra, Shri Braj Bihari
Mehua, Shri Jashvant

Mires, Shri Bakar Al

Miwrs, Shri Shyam Dbar
Mohanty, Shn Gokulanands
Mare, Shei K. L.

Mukerpee, Shrimati Sherda
Maik, Shri Maheswar

Nuir, Shri N. Sreekantan
Nath Pui, Shri

MNesamaony, Shre

Pandit, Shrimati Viiey Lakshmi
Penina Lal, Shri

Fant, Shri K. C.

Patel, Shei Man Sinh P,
Patel, Shei P, R.

Patil, Shri S, B,

Paril, Shri S, K.

Farneik, Shri B. C,

Pratep Slagh, Shri

Raj Bahadur, Shri

Ram, Shri T.

Ram Subhag Singh, Dr.

HRam Swarup, Shri
f.amamathan Chettiar, Shri R.
Ramdhan| Das, Shri
Ramahekhar Prasad Singh, Shei
Rane, Shri

Reo, Dr. K. L.
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Reddy, Shri Linga

Reddy, Shri Surender
Reddy, Shrimati Yashods
Sahs, Dr. 8. K.

Sahu, Shri Rameshwar
Samanta, Shri 5. C.
Sstyabhama Devi, Shrimati
Sen, Shri P. G

Shab, Shrimati Jaysben
Sham Nath, Shri
Sharma, Shri A. P.
Shashi Ranjan, Shri
Shastri, Shri Lal Bahadur
Shastri, Shri Ramanand
Shen Narain, Shri
Shinkre, Shri

Shree Marayan Das, Shri
Shyam Kumari Devi, Shrimath
Siddananjapps, Shri
Niddiah, Shri

Sidheswar Prasad, Shri
Singh, Dr. B. M.

Singh, Shri D, N,

Singh, Shri 8, T,
Singhvi, Dr. L. M.,
Sinha, Shrimati Ramdulari
Sinha, Shri Satya Naravan
Sinhavn Singh, Shri
fnatak, Shri Nardeo

Soy, Shri H, C.
Subramaniam, Shei C.

“Sumat Prasad, Shri

Sunder Lal, Shel
Surendra Pal Singh, Shri
Thengal, Shri Nallakoys
Thomas, Shri A, M,
Tiwary, Shr K. N,
Tiwary, Shri R, S.
Trivedi, Shri U, M.
Tysel, Shri

Ulkey, Shri

Upadhysys, Shri Shiva Dunt
Vaishys, Shri M. B.
Valvi, Shri
Veersbasapps, Shri
Verma, Shri S. L.

Wi Shri A, N,

Reo, Shri Krish
Rso, Shri Remapathi
Rartan Lal, Shri
Heddi, Dr. B. Gopala
Reddiar, Shri

NOES

Limeye, Shri Mudbn

Vilays Raje, Shrimeti
Virbhadra Singh, Shri
Vyas, Shri Radbelal

Yaduv, Shri Ram Harkh

Puttnayak, Shrl Rishen
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8hri Gshmari (Ghazipur): rose-

Mr. Speaker: The result of the divi-
sion 5. Ayes: 154; Noes: 4.

The motion was adopted.

Mr. Speaker: Now, 1 will ask Shri
Bagri, under the orders of the House,
that he might go out of the House gnd
that he js suspiended for three days.
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(Shr Bagri then left the House)

ORAL ANSWERS TO QUESTIONS--
contd.

Snowr NoTick QuesTiON—contd,

Shri §. M. Bamerjee: Sir, my ques-
lion has not been replied,

Mr. Speaker: What was his question?

Shri 5. M. Banerjee: My question
was whether it is a fact that after
getting reports from other States, in
addition o Mysore, some survey has
been conducted in those arces or
States which are famine-stricken and
where scarcity conditions prevall; if
50, whether reports have been receiv-
ed and steps taken by the Central
Government to afford necessary help
in those areas?

Mr. Speaker: Should we not devote
all this time to the debate that s
coming up oday? He s going out of
the Mysore limit and asking guestions
that are not relevant.
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Shri S. M. Banerjee: My question
was aboul other States in addition te
Mysore.

Mr. Speaker: 1 think all the time
should be devoled to the debate so
that the question of all States can be
taken up there instead of putting these
questions.  Calling Attention Notice.

Shri Nath Pal: Your ruling is very
correct but we do not get specific rep-
lies about the specific difficulties. He
will be giving reply only to the gene-
ral points. You are putting an omni-
bus han on questions.

Mr, Speaker: It is not an omnibus
ban. Immediately we are taking up
the food debate.

Shri Bade: We have also received
Jetters trom Madhya Pradesh. . ..

Mr. Speaker: That is why 1 say that
all those questions could be taken up
there,

Shri Bade: Thot question of ban
will not be discussed in the debate.
That is a particular question.

Mr. Speaker: If the hon, Mcmbers
want, T can extend it. But that will
be taken out of the time of the debate.

Shri 8. M. Bamerjee: Kindly hear
me. My question was about the other
States in addition to Mysore.

My, Speaker: | rannot go out ‘of
Mysore limit during the Short Notice
Question. We now take up the Call-
ing Attention Notlce. Shri Yashpa!

Singh.
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